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Heard both the counsel. The id, counsel for the 

appllcnt submits that the applicant has' already got an appointment 

in the department. Therefore he does not wntto proceed with the 

matter. He has also produced an appointment oder and charge report 

dated 15.9.2000. These documents may be kept oh, record. Mr.Mukherjee 

ld. counsel for the respondents 1i0ees with the fact. The OR 

is therefore allowed to be withdrawn. 

MM BER (A) 

in 


